NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

T.P. No. 133/397-398/NCLT/AHM/2016 (New)
- C.P. No. 63/397-398/CLB/MB/2016 (Old)

Coram: _ - Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
- ' : ' ' MEMBER JUDICIAL

‘Name of the Company: Shantilal P. Limbani
R ' Vs,
Bhupendra R. Patel & Ors.
Section of the Companies Act: Section 397-398 of the Companies Act, 1956

~ S.NO. NAME (CAPITAL LETTERS)  DESIGNATION REPRESENTATION _ SIGNATURE

L ss—0 Q0
IKKI RAVEENDRA BABU
MEMBER JUDICIAL

~ Dated this the 22nd day of August, 2017,




